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ExpeDditure of MiDor IrrigaUo. CHILD DEVBLOPMENT (SHBlMA.l1 
Sda .. e as NOD .. PlaD Expenditure MARGARET ALVA) : (a' to 'e). 1Jt. 

·213. SRRI K. RAMAMURTY: Will 
&tatemeot is liven 'below. . 

the Minister of WATER. RESOURCES be (d) N Ir : 0.'. pleased to state : 

(a) whether tbe State Governments can 
iiDplement minor irriaation schemes with­
out the approval of the Planninl Commi­
saioo, on tbe around that these ~penditure 

"IBc:.UJ'retl'OD sueb schemes is trtated as non­
plan expenditure ; and 

(b) if so, the State-wise break-up of 
_cb se1aiemes which have been implemented 
witbout the approval of the planning 
Commission ? 

TIlE MINISTER. OF WATER. 
llESOURCES (SHllI B. SHANKAR A­
NAND,: (a) and (b). Minor irrigation 
achemes do not require approval of the 
Ccoh'al Government and hence their details 
are not maintained at tbe Centre. 

laclaion of "Sports" SD:~eet in Concu­
rreat List 

·214. SHRI BRAJAMGHAN 
MOHANTY: 

SHRI PRAKASH V. PATIL: 

Will the Minister of HUMAN 
RESOURCE DEVELOPMENT be pleased 
to stat' : 

(a) WbdIlCJ' in the Sporta Ministers' 
ConfCt"CDce it was decided to include 
"IPO!1S" ia tbe CODallTent List of tbe 
Conltitution; 

(b) jf 10, tbe reaction of Government; 

(c) the reaclion of the Sports Ministerl 
~ tho NatioD:}') Poliey .of SparU formulated 
." Union Government; aDd 

1 
(41) Wbetber aoy auelllDCPt was made 

about the States and r .. io~ behi~ the 
_tionat parameter of .ports and if 10, tbe 
~ai'" lbereof ? 

· TIiE M1NlSTBtl OF STATE IN THE 
DBPAaTYENTS OF YOUTH. A'FFAlllS 
,..ND stOan A.N) WOMf,N A~D 

Stateme.t 

The Conference Or Ministers in charle cir 
Youtb Affairs and Sports in States aDd Uuion 
Territory Administrations was beld in New 
Delhi on the 20th and 21st June, 1986. 
There was a cOll8ensua in tbe Co"ference 
that transferring 'sports~ to·the Concurrent 
List of the Constitution of India from jta 

State List would help achieve tbe desired 
Jl,oals set out in tbe National Sports Policy. 
The Government view this as an important 
recommendatioD. aimed at raWn, the ,tau­
dard of sport in the country. 

The R.esolution 00 National Sports 
Policy, as laid on tbe Table of the Sabha 
on the 21 st August, 1984, was adopted in 
consultation witb the State Govemmellta 
and Union Territory Administrations and 
already enjoys their sUPPort as mad: clear 
in tbe Resolution itself. The National 
Sports Policy was therefore, not a matter 
of discussion durins the Conference. 

Second Hooghl, Bridle 

*215. SHRI NARAYAN CHOUBBY : 
Will tbe Minister of TRANSPOR T be 
pleated to state : 

(8) the present 8t41e of construction 
of tbe second bridle on the Hoolhly at 
Calcutta; 

(b) tbe Present target and estimate of 
this project and the number of timet the 
target dates of its completion and estimates 
were chanKed and the details thereof; , 

f c) whether tbe latest tBr8et date and 
time will be adhered to; 

(d) whether a portion of the bridle 
collapsed tecently and if 10, tbe rt\ljbnl 
tbereo"~ aDd 

(c) tbe funda 10 far releated by Union 
Oovermaent for _Itnaotioo 0' true 
",kIte' 


